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woqe AT ;. §9 fag sewefen
naE ft 1§ guw wrar fFam
wqq faa ¥ garfeas FT @ & Uorew
qrgT &1 Far fear ar 1 AF g |

PROF. MADHU DANDAVATE : It
is not sub judice, It is prejudice.

qeqsy Agteyd ¢ FAS1 0% fas &r
ST AT TET 49T |

DR. VASANT KUMAR PANDIT : I
want to say about the import of 200
" tonnes of cow tallow, . (/nterruptions)

qeqe HERY - W9 fq@ &Y g gl
JT 93T FIET 7 |

SHRI ERA ANBARASU : I am
worried about our national security. Let
us concentrate more on national security,
My problem is about the Masood Israeli
activities not only in Srilanka but in
Tamilnadu...

(Interruptions)*®*®

‘MR. SPEAKER : Not allowed. You
give me in writting. This is not the way,
You are supposed to be a responsible
Member of this House, Why are you
taking up things which are irrelevant ;
You cannot raise like this,

ot e s zmra (AFaTED) -
asger HgRy, fegrat a1 gmear wY
ar F71a< o1 feehg FUF g, 7T
AHG FI qHEATF TIT T FT TG
frar | gart agh Zawerzw facw 4
A ¥ AT 9 g fgd @ § ad
%N 2 | 3wy Fg fafree #1 ag
HT JAFT AT |

Rweqy WERY . I T gavae g |

You are supposed to be a very en-

lightened Member, Not allowed.
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ot T @R afver (VA )
I=ger Y, ISAGH FFIATHT F JTa9(3
W gfaq Y srfearet qur fagd
Srfg & FTRAFTA F1 A GF & LT
T IEE /AF A, AT FIIFHIT |TAL
¥ sHA 9T wifaw § ST W &V
T AT aGq fawlm  arr SAE
ATET FL TG Bournen (saaaT)

qegy WZIIY : Ig ¢ JINAL § |
419 g% faast afqy, & aqar Far
T | -

st R @ik qfast: #H oFe
2z faar §

Wt o gHe FIYQU (FINATT) :
ATFE ST § 9 9T HIg TIFHTT AZT
& 7ifs stw fafaeex g6 q@e go 74
gu & 9 guk Azt 12 faa @ FUwg
a7 g4 g fa|d &l #7388 asi

e

TEAE HEIEq | AE Al €T FATAL
g, & z@&! TS A FIAT |

—_— —

PAPERS LAID ON THE TABLE

Coast Guard Officers (aneral Duty)
Recruitment (Amendment) Rules;
1984 and Navy Leave (Amend-
ment) Regulations, 1984

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI K, P.
SINGH DEO) :

I beg to lay on the Table :—

(1) A copy of the Coast ‘Guard Offi-
cers (General Duty) - Reeruitment
(Amendment) Rules, 1984

N

**Not recorded.
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(Hindi and English versions)
published in Notification No,
S. R. O. 133 in Gazette of India
dated the 7th July, 1984, under
sub-section (3) of section 123 of
the Coast Guard Act, 1978,

[Placed in Library, See No_ LT. 8514/
84].

(2) A ~opy of the Navy Leave (Ame-
ndment) Regulations, 1984 (Hindi
and English versions) published
in Notification No, S. R, O. 114
in Gazette of India dated the 19th
May, 1984, under section 185 of
the Navy Act, 1957,

[Placed in Library. See No. LT. 8515/
84] '

Notification under Tea Act, 1953
Statement showing reasonsg for
delay in laying the papers

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND [N
THE DEPARTMENT OF SUPPLY
(SHRI NIHAR RANJAN LASKAR) :

I beg to lay on the Table :—

(1) A copy each of the following
Notifications (Hindi and English
versions) issued under section
30 of the Tea Act, 1953 :—

() The Tea (Marketing) Con-
trol Order, 1984 published
in Notification No. S. O,
313(E) 1 Gazette of India
dated tiw .3th April, 1984,

(iiy The Tea (Distribution and
Export) Comtrol (Amend-
ment) Order, 1984 published
in Notification No. S. O,
379(E) in Gazette of India
dated the 12th May, 1984,

(2) A copy each of the following
Notifications (Hindi and English
versions) issued under sub-section
(2) of section 16B of the Tea
Act, 1953 (—
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- (i) S. O. 446(E) published in
Gazette of India dated the
15th June, 1984 regarding
extension of the period of
take over of management
of the Potong Tea Estate
for a further period of six
months upto and inclusive
of the 12th December, 1984,

(i) S. O. 447(E) published in

: Gazette of India dated the
15th June, 1984 regarding
extension of period of take
over of management of
Chargola Tea Estate for a
further period upto and in-
clusive of the 31st December,
1984,

{Placed in Library, Se¢¢ No, LT. 8516/
84].

(3) (i) A copy of the Annual Re-
port Hindi and English vera
sions) ol the Export Promo-
tion Council for Finished
Leather and Leather Maunu-
facturers, Kanpur, for the
year 1982-83 alongwith Audi-
ted Accounts,

(ii) A copy of the Review (Hindi

| and English versions) by the
Government on the working
of the Export Promotion
Council for Finished Leather
and Lecather Manufacturers,
Kanpur, for the year 1982-
83.

(4) A statement (Hindi and English
versions) showing reasons for de-
lay in lay.ng the papers mentio-
ned at (3) above.

[Placed in Library. See No, LT 8517/
84].

Coinage (Standard Weight and remedy
of the coins of two rupees containing
copper 75 per cent and nickel
25 per cent) Rules, 1984

THE DEPUTY MINISTER IN THE

MINISTRY OF FINANCE (SHRI
-JANARDHANA POOJARY): I beg
to lay on the Table a copy of



